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(c) what action was taken againlt 
the officer/officers responsible for the 
delay in payment Of bonus to these 
employees? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes. 

(b) Payment of Productivity Link-
eel Bonus to staff on Bombay Division 
Was commenced on 10-10-1980 and 
c:ompleted on 28-10-1980. 

(c) No action was deemed neces-
I8J'y to be taken against any officer I 
O1Iicers, as the payment was dOne as 
per the schedule programmed by 
Divisional Railway Manager, Bombay 
Central in consultation with the re-
eogniSed Unions. 
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Chief Goods Su.perintenae.t, 
Allahabad 

4459. SHRI N. K. SHEJWALKAR:-
Will the Minister of RAILWAYS be-
pleased to state = 

(a) the details of reports made by 
the Chief Goods ' Superintendent, 
Allahabad, against the unsatisfactory 
performance of the Goods Handling 
Work at Allahabad by Railway Cycle 
Stand Karamchari Shra~ Samvida 
Sahakari Samiti Limited, Allahabad 
during the period June, 1919 to 
October, 1980; 

(b) whether any action was taken 
to terminate the contract as provided 
in the agreement far continued un .. 
satisfactory performance; 

(c) whether instead of taking penal 
action against the society demurrage 

charges correctly raised by the Goods 
Shed Staff were waived; aDd 




